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NATIONAL COMPANY LAW TRIBUNAL, MUMBAI BENCH

c.A. NO. 171l20t4IN TCp NO. 261237, 397-398/NCLT/MB(MAH(2OL4

dismiss this Petition at the very threshold without adjudicating on

merits. The Petition is, therefore, required to be enlisted for hearing.

The Application under consideration has no force in the eyes of law;

hence dismissed to be consigned to records. Ordered accordingly.

M.K. SHRAWAT

V

Dated: 13h Februa ry, 20L7 .

MEMBER (JUDICIAL)
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